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e INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 16-MARCH-2026 (MONDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A$Z:1rt' Assessee Name Remarks
L s fCHgVADI 12024 | 2016-17 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
2| s j,CHm*DI 12024 | 202122 | [A] NECTAR LIFESCIENCES LIMITED (€ - FILE)
. CHENAD[ 12024 | 201819 | [A] NECTAR LIFESCIENCES LIMITED (€ - FILE)
3 /CHLLADI /2024 | 201920 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
5 | o ICH»I&TF\IADI /2024 | 2020-21 | [A] NECTAR LIFESCIENCES LIMITED (E - FILE)
5 | s /CHLTNADI 12024 | 2017-18 | [A]NECTAR LIFESCIENCES LIMITED ( - FILE)
- - KCHIKDI 12024 | 2017-18 | [A] SHREE TRIDEV JEWELLERS
3 . ATJ’[‘H ja025 | 201415 | [A] SHAM SUNDER GUPTA
9 | s s /2025 | 201920 | [A] SHAM SUNDER GUPTA
10 | Jg0 /CHg\f‘DI 12025 | 2017-18 | [A] MASIHUDIN ANSARI
1 5, ICH;L‘“DI 12025 | 2018-19 | [A] SHADAB RAVINDER & CO, RAJPURA
= - fCHi\T\JADI 12025 | 2018-19 | [D] SHADAB RAVINDER & CO.
= [ ;,CHLLADI 2025 | 2019-20 | [A] SHADAB RAVINDER & CO, RAJPURA
14| 5,3 /CHm‘Dl 12025 | 2019-20 | [D] SHADAB RAVINDER & CO.
15| s ;’CHi\iT\IADI 12025 | 2020-21 | [A] SHADAB RAVINDER & CO, PATIALA
16 | 146 /CH;LAD[ 12025 | 2017-18 | [A] RAMDIYA
17| g0 [CHLLADI 12025 | 2017-18 | [A] SUNDER SINGH
1 1595{(}11;:[)1;2025 appLicaLE | [A] N CJINDAL CHARITABLE TRUST
9] e KCHTQDI . apoin e | [A] N C JINDAL CHARITABLE TRUST
20| o J,CHIEDI /2025 | 2026-2027 | [A] RKKR FOUNDATION
- ICHI;;‘DI 12025 | 202324 | [A] PUNJAB STATE COOPERATIVE DEVELOPMENT FEDRATION LIMITED
Assistant Registrar
——13 -Maq.fw
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" INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 17-MARCH-2026 (TUESDAY)
BEFORE HON'BLE RAJPAL YADAYV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A‘s,Z:'rt' Assessee Name Remarks
! | 6ag/Cranbr2008 | 200506 | [A] WINSOME YARNS LTD.

3} p— fCHI;\-:\DI 12009 2006-07 | [A] M/S WINSOME YARNS LTD.

3 | s e 12010 | 200607 | [D] M/S WINSOME YARN LTD.

4 | o9y ICHE\JADI 12019 | 201516 | [A] M/S WINSOME YARNS LTD.

5 | g KCH;LADI j2019 | 201516 | [D] M/S WINSOME YARNS LTD

6 | »74/canDL/2020 | 2012713 | [A] THE SANGRURU CENTRAL CO-OPERATIVE BANK LTD.

7 | 300 /CH.E\]I:JADI /2020 | 201213 | [D] THE SANGRUR CENTRAL CO-OPERATIVE BANK LTD.

; TTA 01516 | [A] THE BILASPUR DISTT, TRUCK OPERATORS TRANSPORT COP-OP

313/CHANDI/2020 SOQCIETY LTD.

- . JCHE\JADI 12022 | 2017-18 |[A]M/S N.S. INDUSTRIES

10 | 44 ICH;LADI 12022 | 201718 | [A] M/S SIRMOUR REMEDIES PVT. LTD.

% [ !CH;LAD[ 12024 | 20182019 | [A] MALWA GRAMIN BANK

2] ss ,rCHmDI 2025 | 202 | [D] VISHAL SINGH

13| 5o, /CHLLADI 1025 | 2021 | [P] VISHAL SINGH

- KCHLLAD[ 12025 | 2021-2022 | [A] TORQUE PHARMACEUTICAL PRIVATE LIMITED

| fCHgﬂADI 12025 | 2015716 | [A] MPLPHARMA

16 | 100 /CHIJQDI 12025 | 2012:13 | [A]R. K. CITY DEVELOPERS PRIVATE LIMITED

.4 - fCHI,mDI 12025 | 202324 | [A] SHRI SHIV MANDIR MAHAKAL BAUNATH

18| 103 ),CHIEN 2025 | 202627 | [A] THALASSAEMIC CHARITABLE TRUST

113/ —-_— fCHfﬁDI 12025 | 202627 | [A] SANAWAR MONTESSORI EDUCATIONAL SOCIETY

2| ., fCHaI!\LADI 12024 | 200607 | [A) PUNJAB STATE ELECTRICITY BOARD

2| 161 ;CHII:DI 12025| 201718 | [A] SHIVA CASTINGS PRIVATE LIMITED

'%gistrar
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L INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 18-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number Assink, Assessee Name Remarks
Year
ITA
. ES LTD.
1 | 3q2/cHanpy2020 | 2012713 | [D] M/S NAHAAR INDUSTRIAL ENTERPRISES
ITA
2 | J1o/cHANDL/2022 | 201213 | TA] M/S NAHAR INDUSTRIAL ENTERPRISES LTD.
ITA
3 | gss/cHanpl/2024 | 2013-14 | [A] NAHAR INDUSTRIAL ENTERPRISES LTD
ITA
4 | gas/cHANDY/2024 | 201314 | [D] NAHAR INDUSTRIAL ENTERPRISES LIMITED
ITA
5 | g17/cHANDL/2024 | 201415 | [A] NAHAR INDUSTRIAL ENTERPRISES LTD.
ITA
6 | 1007/cHANDL/2024| 201415 | [D] NAHAR INDUSTRIAL ENTERPRISES LIMITED
ITA
7 | gso/cranbl2024 | 201617 | [A] NAHAR INDUSTRIAL ENTERPRISES LTO
ITA
8 | sg/cHanDy2024 | 201213 |[AMR. RAMA GUPTA
ITA
9 | soa/cranDi2024 | 201112 | [A] REALPRO ASSETS LIMITED (€ - FILE)
ITA
10 | Lo /cranby202s | 20222023 | [A] PANJAB DIGITAL LIBRARY
ITA
1| gsicranbi/2025 | 2922-2023 | [A] PANJAB DIGITAL LIBRARY, MOHALI
ITA
12 | 433/cHanbyz02s | 201314 [ [A] MANISH MOHAN JINDAL
A
: -OPERATIV
13 | 4os/cHANDI/2025 | 201718 | [D] THE PARWANOO URBAN CO-OPERATIVE BANK LIMITED
ITA
14 | s canpya02s | 202223 |[A] RAJAT BATRA
ITA
15 | g57/cHanDy2025 | 2015716 | [A] VIMAL GROVER
ITA
16 | Jog7/cHanpi2025 | 201619 | [A] SOHAN LAL JINDAL
ITA
17 | La0a/canpy/2025| 202627 | [A] SHAHEED UDHAM SINGH MEMORIAL BHAWAN SOCIETY
18 WTA 2013-14 | [A] NIRMAL KUMAR
1/CHANDI/2025
19 WIA 2014-15 | [A] NIRMAL KUMAR
2/CHANDI/2025
20 e 2015-16 | [A] NIRMAL KUMAR
3/CHANDI/2025
ITA
21| ya/cranDy2026 | 202627 | [A)SHRI GURU RAM DASS EDUCATIONAL SOCIETY
istant Registrar
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CAUSE LIST OF B BENCH FOR 19-MARCH-2026 (THURSDAY)

BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

A L]
e Assessee Name Remarks
Year

Srl | Appeal Number

ITA
L | 304/cHANDI 2016 | 2011°12 | [A] VINAY KUMAR

ITA
348/CHANDI/2019
ITA
733/CHANDI/2022
ITA
885/CHANDI/2024
ITA
159/CHANDI/2025
ITA
226/CHANDI/2025

ITA
811/CHANDI/2025

ITA
8 | g19/cHANDI/2025| 2018-19 | [A] MEGHA FINCORP

ITA
1166/CHANDI/2025 2017-18 | [A] VINOD KRISHAN NAYAR

ITA
10 |y 1 70/cHaNDI/2025] 2016717 | [A] RKM HOUSING LTD.

ITA
1171/cHANDY 2025 201314 | [AL RAKSHA GOYAL

ITA 2016-17 [A] THE BILASPUR JP UDYOG VISTHAPIT AVM PRABHAVIT
1172/CHANDI/2025 PARIVAHAN SAHKARI SABHA SIMIT
13 ITA 2017-18 [A] THE BILASPUR JP UDYOG VISTHAPIT AVM PRABHAVIT
1173/CHANDI/2025 PARIVAHAN SAHKARI SABHA SIMIT
ITA
1321/CHANDI/2025 2025-26 | [A] SAMAST BHARATIYA SANT SAMAJ

ITA
1810/CHANDI/2025

ITA

16 [ gi i JCHANDI/2025 2025-26 | [A] PEME AWAM CHOEGAR GYURME LING SOCIETY

ITA i

1812/CHANDI/2025
ITA

172/CHANDI/2026

2010-11 | [A] M/S SIGMA CARTONS (P) LTD.

2017-18 | [A] M/S SIGMA CARTONS (P) LTD.

AY 2013-14| [A] SPRAY ENGINEERING DEVICES LIMITED (E - FILE)

2015-16 | [A] RADHEYSHAM

2017-18 | [A] TINKU WINES

2017-18 [ [A] MUSKAAN POWER INFRASRUCTURE LIMITED

11

12

14

15 2025-26 | [A] THOSAMLING INSTITUTE

17 2025-26 | [A] SIDDHARTHAS INTENT SOCIETY

18 XXXX [A] SANJIV BANSAL CHARITABLE TRUST

Assistant Registrall
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 16-MARCH-2026 (MONDAY)
Srl | Appeal Number A\t?,-t ' Assessee Name Remarks
TTA 1085/ ]
L | chanDy202s | 2017-18 | [A] MILAP GKG RIPENING CHAMBERS
ITA 1093/ ]
2 | CHANDI2025 | 2012-13 |[A]JORA SINGH
TTA 1316/ : —
3 CHANDI/2025 | 2015-16 | [A] THE BRITISH CO ED SCHOOL ASSOCIAT
ITA 1395/
% | CHANDI2025 | 2019-20 | [A] KALI DASS CHOUHAN
TTA 1398/
5 | cHANDI/2025 | 2017-18 |[A] SHASHI BHUSHAN
TTA 1407/
6 | cranpi2025 | 2015716 | [A] SAJJAN SINGH
TTA 1411/ ]
7 | chanDL2025 | 2013-14 |[A] GAGANDEEP SINGH
Assistant Registrar
3 Is'i"fﬂl’-ws“
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 17-MARCH-2026 (TUESDAY)

:
Srl | Appeal Number Aizr:rt. Assessee Name Remarks |
TTA 1126/
1| chanolages | 200708 | [A] ARUN KUMAR
2 LI 4238 2013-14 | [A] SHRI SANKAT MOCHAN HANUMAN MANDIR SOCIETY
CHANDI/2025
ITA 1547/ Bl
3 | CHANDI/2025 | 2015-16 | [A] MEENA DEVI
TTA 1584/
4 | CHANDIaGs | 2011-12 | [A] KULWANT SINGH
TTA 264/
5 | CHANDY2021 | 201516 |[A]SH. SAWARN SINGH
ITA 527/
6 | cHaNDI02s | 201112 | AT AMRAO SINGH
ITA 829/
7| CHaNDI2025 | 2017-18 | [A] RAINI MAHAJAN
8 LIA 6875/ 2011-12 | [A] NARESH KUMAR PROP. YASHODA KHAL BHANDAR
CHANDI/2025 [A] :
TTA 912/
9 | cHANDYa025 | 2017-18 | [A] GHANSHYAM DASS GUPTA
TTA 974/
10| cqanDyaoas | 2020-21 | [A]HARPREET SINGH BRAR-HUF
- 0
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 18-MARCH-2026 (WEDNESDAY)

|
Srl | Appeal Number Ai:?rt’ Assessee Name Remarks |
ITA 1036/ ;
1| oinDuaes | 2024-25 | [A] ASHOK KUMAR
TTA 1080/ _
2 | canoyages | 201415 | [A] RAVINDER KUMAR
TTA 1090/ _
3| Cianploas | 2017-2018 | [A] VINEET KUMAR
ITA 396/ :
4 | HANDI025 | 201314 | [A] GURBACHAN SINGH
5 Medii 2012-13 | [A] RISHU GARG S/O SH. SURENDER KUMAR GARG
CHANDI/2025 :
6 EIp 520) 2016-17 | [A] KARAMIIT SINGH THROUGH HIS LEGAL HEIR
CHANDI/2025
TTA 809/
7 | cHaNDLnzs | 201819 | [A] LABH SINGH
TTA 975/ _
8 | cuaNDU025 | 2019-20 | [A] SUKHWINDER SINGH

Ass&% istra
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 19-MARCH-2026 (THURSDAY)

' Srl | Appeal Number | A,f,se:'rt' Assessee Name Remarks
;| TIA1150/ | Lo oo | [A] RESERVE BANK STAFF COOPERATIVE U § T/C SOCIETY -
|~ | CHANDI/2025 | LIMITED

| ITA 1438/ ]
2 | uanpiao2s | 201718 | [A] MARS OIL AND FOOD PRIVATE LIMITED

ITA 1473/ | 5015-16 | [A] INSTITUTE OF HOTEL MANAGEMENT CATERING

| CHANDI/2025 TECHNOLOGY & APPLIED NUTRITION I
" TTA 812/ 5020-2021 | [A] RESERVE BANK STAFF COOPERATIVE U S E T/C SOCIETY
CHANDI/2025 LIMITED s
‘ ITA 916/
5 | cHANDI/2025 | 2011-2012 | [A] VINOD KUMAR _
ITA 918/
6 | cuanp2ozs | 2015-2016 | [A] GURSEWAK SINGH
: ITAS72/ | 50 54 |[A] LATE HARPAL SINGH THROUGH HIS LEGAL REPRESENTATIVE,
CHANDI/2024 NIRMAL SAINI
o TTA 996/

CHANDI/2025 2019-20 | [A] DHARAMBIR SINGH
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 23-MARCH-2026 (MONDAY)
BEFORE HON'BLE RAJPAL YADAYV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number A$i§‘:‘ Assessee Name Remarks
b ;’CHI,mDI 12025| 202122 | [A] INDER KALTA

2 Lo /CHrmouzozs 2022-23 | [A] INDER KALTA

3 |inas /CHI;SDI 12025| 2023-24 | [A] INDER KALTA

4 {1040 /CHIZISDI 12025| 202122 | [A] KALTA LIQUORS

5 1050 [CHIIQDI 12025| 202223 | [A] KALTA LIQUORS

6 | 1051 /CHIE\-:DI 12025| 202324 | [A] KALTA LIQUORS

/4 - /(:Hr,mm/zozs 2020-21 | [A] M/S RAJESH KUMAR & CO.

8 | 1053 /CHIISDI 12025 202122 | [A] M/S RAJESH KUMAR & CO.

I /CHIIQDI 12029 202223 | [A] /S RAJESH KUMAR 8 CO.

10 | 455 /CHEQDI 202s| 202324 | [A] M/S RAJESH KUMAR & CO.

11 ioies /CH]ISDI 1202s| 2020-21 | [A] RANJANA KUMARI

12 | e /crmm 12026| 2021-22 | [A] RANJANA KUMARI

13 |15 /CHII;‘DI 12026| 202324 | TA] RANJANA KUMAR

14 | /CHImDr/zozs 2022-23 | [A] RANJANA KALTA

15 |ome /cﬂﬁm 12025 202021 | [A] RAHUL THAKUR L OF RAJESH THAKUR

16 | s /CI-!I»ISDI/ZOZS 2021-22 | [A] RAHUL THAKUR LH OF RAJESH THAKUR i
17 s s /CH'mDI 12025| 2022:23 | [A] RAHUL THAKUR LH OF RAJESH THAKUR

Y - s 12022 | 2016-17 | (A1 JASMER SINGH HUF (154) T
19| 3 cranDl2022 | 201819 | [A) JASMER SINGH HUF (154) fra=y
20 512/CHEI;IADI/2022 2017-18 | [A] PALA RAM (154) L
7| s /CHLTNADI/2023 2015-2016 | [A] SAT PAL GARG (154) Fraes

112
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CAUSE LIST OF A BENCH FOR 23-MARCH-2026 (MONDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number A\S’Z:Lt' Assessee Name Remarks

ITA
22 | 517/CHANDI/2023 | 2015-16 | [A] SH. SUDERSHAN KUMAR GARG (154)

ITA
23 | 441/CHANDI/2023 | 2015716 | [A] SALOCHANA GARG (154)

ITA
24 | 397/cHANDI/2025 | 2017-18 | [A] NOHAR CHAND (154)

ITA
25 |1180/CHANDI/2025| 2017-18 | [A] G I INDUSTIES PRIVATE LIMITED BATHINDA

ITA
26 |1 182/CHANDI/2025| 2008-09 | [A] HIMACHAL GRAMIN BANK

ITA
27 |1 183/CHANDI/2025| 2019-20 | [A] HYDRO ENGINEERING COLLEGE SOCIETY

ITA
28 |1 184/CHANDI/2025| 2019-20 | [A] HYDRO ENGINEERING COLLEGE SOCIETY

ITA
29 1185/CHANDI/2025 2015-16 | [A] DALBIR SINGH

ITA
30 |1595/cHANDI/2025| 2013714 | [A] CROWN TECHNOLOGIES PRIVATE LIMITED

ITA
31 |1602/cHANDI/2025| 2012-2013 | [A] AMIT KALRA, SANGRUR

ITA
32 1610/CHANDI/2025 2017 [D] GREYLINE KNITWEAR

ITA
33 1611/CHANDI/2025 2022-23 | [D] CHESTA DAHRA

ITA [A] INTEGRATED COUNCIL FOR ENTREPRENEURSHIP AND
34 97/CHANDI/2026 2026-2027 EE%ILING FORMERLY KNOWN AS THE INSTITUTION OF CIVIL

ITA

g T
35 98/CHANDI/2026 2024-25 | [A] GOLOK EXPRESS CHARITABLE TRUS
Assistant Registran
2~ 13-Man2026



3120 PM

GHANDIOARH«CL-2020Mar24, him

/;,‘ﬁ,

CAUSE LIST OF A BENCH FOR 24-MARCH-2026 (TUESDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number A$Z':rt' Assassee Name Remarks
s 4/0&301 2019| 2011+12 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

- - S 12016| 2008:09 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

] . /Cimm 12019| 2009-10 | [A] M/S D.D. GLOBAL CAPITAL PVT, LTD.

§ luse /crj,mm 12016| 2010-L1 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

5 |san /(:HI;SDI 12019 201112 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

6 sy /CHIISDIQOIQ 2009-10 | [A] M/S D.D. GLOBAL CAPITAL PVT, LTD.

¥ hngs XCHI;QDI /2019| 2008-09 | [A] SHRI SANJAY GAMBHIR

8 | 1543 /CHIJII?DI/ZOIQ 2010-11 | [A] SHRI SANJAY GAMBHIR

9 |44 /CHIEDI 12019| 200809 | [A] REENA GAMBHIR

10 1545/CHI;£DU2019 2010-11 | [A] REENA GAMBHIR

- ITA +070-2021 | [A] HOMELIFE BUILDCON PV, LTD, SUNVIEW ENCLAVE, AYALL

76/CHANDI/2025 KALAN, LUDHIANA
= ITA 2722023 | [A] HOMELIFE BUILDCON PVT. LTD, SUNVIEW ENCLAVE, AYALL
86/CHANDI/2025 KALAN, LUDHIANA

18] 1 /CHLTNADIIZOZS 2020-21 | [D] HOMELIFE BUIDLCON PVT, LTD.

14|, /CHLLADI 2025| 2022:23 | [D] M/S HOMELIFE BUILDCON PVT, LTD.

15,0, /CH;LADI 12025 | 2017-2018 | [A] AMAR SINGH BINDRA

16 [, 1o /CHI::I\DIIZOZS 2018-19 | [D] J K INDUSTRIES y
5 1 - /CHI;:DI 1202 2012-13 | [A] BARKHA RAM

18 | /CH‘mDI 12025 201718 | [A] GOSWAMI GANESH DUTTA SANATAN DHARAM COLLEGE

19 |10 /CHIJQDI 12025 201617 | [A] AD. EDUCATIONAL SOCIETY

20 | 1g8/crany/2025| 201516 | [A] JHANDA GRAM SOCIETY

21 1206/CHIIQDI,2025 2013-14 | [A] M/S KHANNA EXIM PVT, LTD. S
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BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

CAUSE LIST OF A BENCH FOR 24-MARCH-2026 (TUESDAY)

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

22

ITA
1875/CHANDI/2025

2026-27

[A] CHANDIGARH WELFARE TRUST

23

ITA
1886/CHANDI/2025

2026-27

[A] CHANDIGARH UNIVERSITY TECHNOLOGY BUSINESS INC

24

ITA
123/CHANDI/2026

2025-2026

[A] EKZARIA FOUNDATION, LUDHIANA

25

ITA
124/CHANDI/2026

2025-2026

[A] EKZARIA FOUNDATION, LUDHIANA

26

ITA
241/CHANDI/2026

2022-2023

[A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY,

LUDHIANA

27

ITA
242/CHANDI/2026

2022-2023

[A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY,

LUDHIANA

Assrstant Registrar

&~ 13-Mars2026|
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E INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
|‘_._
CAUSE LIST OF A BENCH FOR 25-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE RAJPAL YADAV, VICE PRESIDENT
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURTROOM 1
WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | SA 7/CHANDI/2026 | 2011-12 | [A] HIRDAI PAL
2 i 2011-12 | [A] HIRDAI PAL
879/CHANDI/2025
ITA
3 | 1924 JCHANDI/2024 AY 2021-22 | [A] GROZ-BECKERT ASIA PRIVATE LIMITED (SGM)
ITA
4 | 1370/CHANDI/2018 2015-16 | [A] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP. LTD.
ITA
5 | 4371 JCHANDI/2019 2016-17 | [A] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP. LTD.
ITA
- : . LTD.
6 | 1435 /CHANDI/2019 2015-16 | [D] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP. LT
ITA
7 | sumg /CHANDI/2019 2016-17 | [D] M/S HARYANA STATE INDUSTRIAL & INFRASTRUCTURE DEV. CORP. LTD.
8 ITA 5017-18 | [A] HARYANA STATE INDUSTRIAL AND INFRASTRUCTURE DEVELOPMENT
848/CHANDI/2024 CORPORATION LIMITED
ITA
9 1197/CHANDL/2024 2018-19 | [A] SMT. ARUNIMA SEHGAL MUKHERJEE
ITA
10 | 1509 /CHANDL/2025 2022-23 | [D] AMIT KUMAR SINGLA
ITA
11| 151 6/CHANDI/2025 2018-19 | [D] JAN SEWA TRUST
ITA
12 | 1048 /CHANDI/2025 2016-17 | [D] BALPREET SINGH
ITA
13 | 491g /CHANDI/2025 2017-18 | [A] JAINSONS AGENCIES
ITA
14 | 1993 /CHANDL/2025 2018-19 | [A] GURCHARAN SINGH SACHDEVA
ITA
15 1236/CHANDI/2025 2020-2021 | [A] KLG JEWELLERS, PATIALA
ITA
16 | 1540 /CHANDI/2025 2017-18 | [D] G.I INDUSTRIES PRIVATE LIMITED, RAMAN MANDI
ITA
i JCHANDI/2025 2016-17 | [A] HEALTH BIOTECH LIMITED
ITA
18 1242/CHANDI/2025 2017-18 | [A] HEALTH BIOTECH LIMITED
ITA
19 ) 1543 /CHANDI/2025 2017-18 | [A] HEALTH BIOTECH LIIMITED
ITA
2| 161 4/CHANDI/2025 2020-2021 |[A] BAHADUR SINGH SAGGU, LUDHIANA
ITA
21 1616/CHANDI/2025 2019-20 | [A] DEEPAK GUPTA
22 1A 2020-21 | [A] AMARPREET KAUR
1618/CHANDI/2025 (Al
ITA =7
23 1619/CHANDI/2025 2022-23 | [A] CAREFUSION DEVELOPMENT PRIVATE LIMITED
Assistant Registran
M-M:&
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 23-MARCH-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

HEARING.

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

Srl

Assmt.

Appeal Number Year

Assessee Name

Remarks

ITA

43/CHANDI/2021 | 2017718

[A] PAVIT PAL SINGH

ITA

311/CHANDI/2025 | 2020-2021

[A] MOHAMMED MUSHTAQ

ITA

565/CHANDI/2025 | 2020-21

[A] PARMESHWAR DWAR SOCIETY

ITA

833/CHANDI/2025 | 2017-18

[D] SUNIL KUMAR

ITA

834/CHANDI/2025 | 2021-22

[D] MANPREET SINGH GREWAL,V.P.0. AYALI KHURD

ITA

840/CHANDI/2025 | 2022723

[D] MANPREET SINGH GREWAL, V.P.O. AYALI KHURD

ITA

841/CHANDI/2025 | 2014-15

[A] THE PUNJAB STATE COOPERATIVE AGRICULTURAL
DEVELOPMENT BANK PENSION FUND

ITA

757/CHANDI/2025 | 201920

[A] PUNEET BATRA

ITA

842/CHANDI/2025 2022-23

[D] SH. PUNEET BATRA

10

CO 6/CHANDI1/2026| 2022-23

[A] SH. PUNEET BATRA

11

ITA

843/CHANDI/2025 | 2922723

[D] SH. RAJAT BATRA

12

ITA

865/CHANDI/2025 | 2022723

[D] SH. PREM BATRA

13

ITA

1008/CHANDI/2025 2016-17

[A] MAYANK GUPTA

14

ITA

1009/CHANDI/2025| 2016-17

[A] MAYANK GUPTA

15

ITA

1187/CHANDI/2025 20252

[A] SIVN LIMITED

16

ITA
1253/CHANDI/2025| 201314

[A] SEO SINGH RATHOUR

17

ITA

1255/CHANDI/2025| 2017-18

[A] RANDHIR SINGH

istant Registrar
%WG
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 24-MARCH-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

Srl | Appeal Number A\S,Z:‘rt' Assessee Name Remarks
3 . }CHIESDI 12024 2012-13 | [A] NARINDER MOHAN MITTAL HUF

2 |y /CHIISDI 12024 2013-14 | [A] NARINDER MOHAN MITTAL HUF

3 1248/CHI;£DU2024 2010-11 | [A] SH. SUKHWINDER SINGH

4 | 17ag /CHI;;\DI 12024] 2017-18 | [A] NAIB SINGH

5 293/CHEI;IADI/2025 2015-16 | [A] RAJINDER SINGH

6 |5 /CHLLADI 12025 | 201314 | [A] THE KALGIDHAR TRUST

7 |5 /CHmDI 12025 | 201415 | [A] THE KALGIDHAR TRUST

8 |, /CH;LADI 12025| 2015-16 | [A] THE KALGIDHAR TRUST

9 |1 /CH;LADI 12025 | 2017-18 | [A] THE KALGIDHAR TRUST

111 /CH;\LADI 12025| 201617 | [A] THE KALGIDHAR TRUST

=3 - /CHLLADI 12025| 201718 | [D] M/S VASUNDHRA ENTERPRISES

£ (. /CH;I\LADI 12025| 2022:23 | (D] RASHPAL KAUR GREWAL, \IPO. AYALI KHURD

] /(:Hl,mm 12025| 2017-2018 | [A] RAJISPAT UDYOG, LUDHIANA

” ITA 201519 | [D] SANJEEV KUMAR (THROUGH LEGAL HER ARCHANA RANI

1045/CHANDI/2025 WIFE, CHANAN RAM RAKESH KUMAR

R PS———— VE:;IJ: ESANJEEV KUMAR THROUGH LEGAL HEIR ARCHANA RANI
7 - /CHIamDI 12026| 2017-18 | [D] SHIV PAL SINGH CHAUDHARI

74 - /CHIJQDI 12025| 2017-18 | [A] MAHASHE RESORTS PRIVATE LIMMITED

18 | g /CHsz 1024|2012 | [D]BIMLA GUPTA

A,

Assistant Registra

an a2
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 25-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A‘s’e:;':-t. Assessee Name Remarks

| se ;;gl 12023 | 2019-20 | [A] SH. RAJINDER PAL DHIMAN

3 | eun HCHLLADI 12025 | 201819 | [A] RAJINDER PAL DHIMAN THROUGH LEGAL HEIR SIDHANT DHIMAN

3 | 4a KCHLLADI 12023 | 2018-19 | [A] M/S SUNNY LOVELY DEVELOPERS

4| g /CHEVADI 12024 | 2013-14 | [A] ROHIT GROVER (E - FILE)

5 | sa2/cHANDY2024 | 201920 | [A] SANDEEP KUMAR

6 | o0 ICHLLADI 12024 | 201819 [[A] SANDEEP

5 TTA Jo15.16 | [A THE KANGRA COOP PRIMARY AGRICULTURE & RURAL

250/CHANDI/2025 DEVELOPMENT BANK

8 | 20 ’,CH;LADI 12025 | 201314 | [A] PREM BANSAL REAL ESTATE PVT LTD

i | 2o KCHLLADI 12025 | 2015716 | [A] SHRI CHANDER CHINAR BADA AKHARA UDASEEN SOCIETY

10 791fCH;LADU2025 2017-18 | [A] MANOJ GUPTA

11| 5o, /CHiLADI 12025 | 201819 | [A] MANOI GUPTA

=2 ICHLTDI 12025 | 202122 | [D] SH. SANJAY MAHINDRU

13| 5 /CHIEDI 12025 | 200304 | [A] PREM LAL MIDDHA

14| o ’,CHIEDI 12025 200405 | [A] PREM LAL MIDDHA

. - ,,CHI;;&DI 12025| 200506 | [A] PREM LAL MIDDHA

16 | |57 /CHIIQDI 12025 | 200607 | [A] PREM LAL MIDDHA

v . I,CHI}ISDI 12025| 202526 | [A] THE BERCHAH CHURCH OF GOD

18 | Jg14/HANDY/2025 | 202526 | [A] TUSHITA RETREAT PUBLIC CHARITABLE SOCIETY

= ITA A | [A] TASHI CHHOELING NUNNERY MONASTERY CULTURAL AND

1847/CHANDI/2025 WELFARE SOCIETY HANLEY
Do
: e
A.s%tant ;:Lgrvjfrz?g




‘refox file:  C: JudiSIS CHANDIGARH--C1.-2026Mar23

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 23-MARCH-2026 (MONDAY) |

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number As::\rt. Assessee Name Remarks
1 CHTArQ é?/%%/zs 2014-15 | [A] AMARJIT KAUR
2 cﬂr?oﬁ?%zs 2012-13 | [A] PARVINDER SINGH
3 CHI:,?D%’%B 2015-2016 | [A] SANJEEV KAUSHAL
4 CHmoﬁézs 2017-18 | [A] ASHISH SHEOKHAND
5 CHI:I?DﬁIizltf)Z , | 2017-18 | [A] HANS RAJ SURI

istant Registrar
A%"ﬂa:?ﬂﬁ&
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 24-MARCH-2026 (TUESDAY)

| BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
J ‘ IN COURT ROOM 2

’ WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

| HEARING.
FSrI Appeal Number ] A\f: :1:' Assessee Name Remarks
1 CH%[%%%QS 20180-19 | [A] THE JAND MILK CO-OPERATIVE PS. LTD
2 CHTLAN[;%%/ZS 2019-20 | [A] THE JAND CO-OPERATIVE P.S LTD
3 CHrmé;ﬁz%{zS 2018-19 | [A] M/S DHULL EARTH MOVERS COMPANY
4 {:Hlméf/%gzs 2012-13 | [A] LAKHVINDER SINGH
5 CHI;;.I-I:DGIE(IES 2017-18 | [A] SAURABH BANSAL, LUDHIANA

Assi%egistrar

L —zq&mfzﬁ’zs
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?&COME TAX APPELLATE TRIBUNAL, CHANDIGARH

-CL-2026Mar23 .htm

CAUSE LIST OF SMC BENCH FOR 25-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
IN COURT ROOM 2

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A‘s’:r:rt_ i — \
ITA 1099/
1| cHANDL2025 | 2017-18 |[A]VINAY S/O SH. SILAKRAM ‘]
ITA 1347/
2 | cHaNDI/2025 | 2015-16 | [A] DEEPA \
8 kel 2015-16 | [A] GULZAR SINGH( THROUGH LEGAL HEIR AVTAR SINGH
CHANDI/2025 ( )
ITA 1365
| ® CHANDI/ZUIZS 2015-16 | [A]JYOTI W
ITA 1481/
> | cHANDI2025 | 2019-20 | [A] MAHINDER SINGH ]
ITA 1535/
6 | cHanDy/2025 | 2011-12 |[A]BAR COUNCIL OF HIMACHAL PRADESH SIMLA
ITA 1551/
| 7| cHANDI2025 | 2011-12 | [A] GURSEWAK SINGH

istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 19-MARCH-2026 (THURSDAY)

BEFORE SHRI RAJPAL YADAV, VICE PRESIDENT
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 1
Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual Hearing.
Assmt. by, oL TO
Srl Appeal Nymber Year Assessee ; Bench Author
1 | Ma | 125 |cHANDI| 2025 [2015-16][D] MASTER TRUST LIMITED B RY/VP |

Assistant (ﬂegistrar

‘=‘%\13—Mar§;q26
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 23-MARCH-2026 (MONDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2

Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

—

Assmt, TO |
srl Appeal Number Year |Assessee _ Author |
| 1 | MA [ 135 [CHANDI] 2025 [2013-14|[A] SCOTT EDIL PHARMACIA LD, B LK/IM
| 2 | ma | 136 [cHaNDI| 2025 [2014-15|[A] SCOTT EDIL PHARMACIA LTD. B LK/IM
| 3 | ma [ 137 |CHANDI| 2025 |2015-16|[A] SCOTT EDIL PHARMACIA LTD. B LK/IM |
| 4 | ma | 138 [CHANDI| 2025 |2017-18|[A] SCOTT EDIL PHARMACIA LTD. B LK/IM |
5 | MA | 139 |CHANDI| 2025 |2017-18|[A] SANJEEV AGGARWAL B LK/IM |
| 6 | Ma [ 140 [cHANDI[ 2025 [2014-15 [A] MAXPORT INDIA PRIVATE LIMITED B LK/IM |
| 7 | ma | 141 [CHANDI| 2025 [2015-16|[A] MAXPORT INDIA PRIVATE LIMITED B |
| 8 [ ma | 142 [cHANDI| 2025 [2016-17|[A] MAXPORT INDIA PRIVATE LIMITED B LK/IM
! - .
_14|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
[ 9 | MA | 143 [CHANDI| 2025 |2013-14 EDUCATION LIMITED. | B LK/IM
' _1¢|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
l\ 10 | MA | 144 CHANDI| 2025 [2015-16|) *COTT € LIMITED LK/IM
_1-|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
l 11 | MA | 145 |CHANDI| 2025 |2016-17| g0 == L & LIMITED LK/IM
l 1
_,=|[A] SCOTT EDIL ADVANCE RESEARCH LABORATORIES AND
| 12 ’ MA | 146 |CHANDI| 2025 [2014-15| ) PCOTT EDIL ADVAR |
| 13 | ma | 147 [cHANDI| 2025 |2015-16|[A] SHRI BALRAM KRISHAN LK/IM
| 14 [ MA | 148 [CHANDI| 2025 |2016-17|[A] SHRI BALRAM KRISHAN LK/IM

I Assjstant Registrar
: c§~13;|~4an\@q26
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 24-MARCH-2026 (TUESDAY)

BEFORE SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

[ i MISCELLANEOUS APPLICATIONS ‘
J Court Room:2

Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing. |
| Assmt. K '- TO |
| Srl Appeal Number Vi Assessee E Bench Author |
| 1 | ma [ 123 [cHANDI] 2025 [2010-11][A] SHRI NARINDER SINGH | sMc | mkayam |

| ' ; Assism istrar

= 026



